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1 am sorry this has happened. I
came here determined not to displease
anybody, because it happens to be
my birthday. But, in spite of my
determination, it has happened.

ot T fag (Agaw) : gaOEE @
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH) :
Sir, we extend our most hearty felicita-
tions.

MR. SPEAKER : Thank you. This
morning when I got up I said I should
have a very peaceful time and I will never
displease any body. But, in spite of it
this has happened. I am so sorry for it.
I did not want to displease them at all.
But, then it is a question of procedure.
Now I am glad to sec that my friend
is coming back.

SHRI RANDHIR SINGH : We wish
you many returns of the day.

MR. SPEAKER : You should help me
in celebrating it.

12.53 hrs.

AGRICULTURAL PRODUCE CESS
(AMENDMENT) BILL*

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI F. A, AHMED) :
Sir, I beg to move for leave to introduce
a Bill further to amend the Agricultural
Produce Cess Act, 1940.

MR. SPEAKER : The question is :

“That leave be granted to introduce

(Amdt.) Bill

a Bill further to amend the Agri-
cultural Produce Cess Act, 1940,

The motion was adopted.

n‘]jSHRI F. A. AHMED : I introduce+ the
ill.

—_—

12.54 brs.

DELHI SHOPS AND ESTABLISH-
MENTS (AMENDMENT) BILL
Contd.

MR. SPEAKER : The House will now
take up further consideration of Delhi Shops
and_ Establishments (Amendment) Bill.
Shri Mohmmad Ismail was on his legs.

DR. RAM SUBHAG SINGH (Buxar) :
He has walked out. Heis a member of
the allied power.

MR. SPEAKER : Now the hon. Minister.
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